
MONNT]T POWER COMPANY I.,IMITEI)

FORM B

PUBI.,IC ANNOUNCEMENT

(Regulation l2 o/'the lnsolt,cnq'and Bunkrttptr;y (l,iclt,'dttlion Prrrcassl Regulatittn,s,20l6)

}.OR THE A'I'TENTION OF'TTII.] STAKl]IIOI,DI']RS OF' MONNET POWF]R COMPANY LIMIl'EI)

Notice is hereby given that the Hon'ble National Company l,aw Tribunal, Mumbai Bench has ordered thc

commencerrent of liquridation of the Monnet Power Company l,imited vide Order dated 23"rC)ctober 2019. (uhich

was available on website of the NCI.T on 2Vt' Novenfiar 20191 Lrtiler.;ection 33 o/'thc ('ocle.

The stakeholders olMonnet Power Company Limited are hercby called upon to submit a prool-of their claims. on

orbelbre27thDecember20lg.tothcliqLridatoratthe addresstrentionedagainstitem 10.
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Date of lncorporation ol'Corporate Debtor

Monnet Power Company Lirnited

2. 29It' lanuary 2007

J. Authority under which Corporale Debtor is lncorporated /

Registered

M in istry of' Corporate Af thirs.

RoC (ihhattisgarh

4. Corporate Identity Nurnber u0 r 403cT2007 PLC020 t] 9

5. Address of the Registered Olflce and PrincipalOf-fice (if any) of

Corporate Debtor

Address of the tlegistered Ofllce:
Monnet Marg. Marrdir Hasaud.

Raipur 492 l0 I

Chhattisgarh. India

Address ol'the Principal Olllce,'
(Corporate) office:
Monnet llouse. 10. Mas.iid Moth.
(l reater Kailash Pan I I

New Delhi I l004tl. lndia

6. I)ate ol- Closure o1' lnsolvctrcr' [lcsolLltiolt l)roccss 3rd October 20 l9 (Order was avallable
n 27th Novertrbc'r l0l9)
70 t)ays expired on 9th l)ecenrber 20 | 8

1. Liquidation cofftmcncement Date of Corporate Debtor lTth November 20 I9 (order dated l-jrcl
)ctober 201 9 was available on 27th

\ovembei 20 I 9)

8. Name and registration number olthe insolvency prol'essional

acting as liquidator

\avneet Kumar Gupta
IBBI Regn No. IBBI/lPA-00l1lP

P0000 I /201 6-201 71 I 0009)

9. Address and e-rnail address ol'the licluidator. as registerecl with the

Board

Registered address and email lD of t
l,iquidator with the lBBl:
l6 l. Sunview. Pocket 4^ Sector
Dwarka. New Delhi I 10075. India

Email: navneetkgupta(rDgmai l.com

he

ll

10. Address and e-rnail addrcss to be uscd tbr correspondencc lvith the

liqu idator

tddress and e-mail address lbr
orrespondence:
4r. Navneet Kurnar Cupta
io Surcndra Ra j Cang
i'[ Restructuring Services [-[-[)
. 41. Connaught Circus. New I)elhi
l00l

ail : LQ.mpcl@in.gt.com

ll. Last date fbr submission o1- claims N/,/ 7th Decem be r 2019 ( i.e. 30 days fiom
re date of availability of the Order)



The financial creditors shallsubmit thcir proot'of claims by electronic nreans only. Allother stakeholders rnay submit

the prool'ol'claims in person. by post or b1' electrotlic tneans.

Submission ol lalse or ntisleading proofi of clairn shall attract penalties.

Name and SignatLrre of the Liqrriclator:

_""N/",,,"
Date: 28tl' November 2019
Place: New Delhi


